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Government of Jammu and Kashmir 

Finance Department 
Civil Seaetariat, Jammu 

Notification 
Jammu, the 29lh of November, 2018 

SRC!)~ In exercise of the powers conferred by sub-section (2) of section 23 of the Jammu and Kashmir 
Goods and Services Tax Act, 2017 (Act No. V of 2017) ·said Act", the State Government, on the 
recommendations of the Council and io supersession of the notificabon SRO No. GST·18 dated 15-09·2017, 
except as respects things done or om~ted to be done before -such supersession, hereby specifies the 
categories of casual taxable persons (hereinafter referred to as ·such persons') who shall be e.xempled from 
obtaming registration under the said Act-

0) such persons making Inter-State taxable supplies of handtcraft goods as defined 1n the 
"ExplanatJon• in SRO noiirlcation No. SRO 366 dated 04-09-2018 and falling under the Chapter, 
Heading, Sub-heading or Tanff item specified in column (2) of the Table contained 1n the said 
notificabon and the Descripbon specified 10 the corresponding entry in column (3) of the Table 
contained in the said nollf!Cation: or 

(ii) such persons making inter-State taxable supplies of the products men!Joned in column (2) or the 
Table below and the Harrnonised System of Nomenclature (HSN) code mentioned 1n the 
corresponding entry fn column (3) of the said Table, when made by the craftsmen predominanUy 
by hand even though some machinery may also be used m the process--

Table 

Sl. Products HSNCode 
No. 
(1) (2) (3) 
1 leather articles (lnciUdltlg bags. purses, sactdlery, harness. 4201, 4202, 4203 

garments) 
2. Carved wood oroduds{IT!c1udl1lQ bo.xes, 111lay ~cases, casks) 4415, 4415 
3. Carved wood products (mcludlllQ table and kitchenware) 4419 
4. Carved wood products 4420 
5. Woo0 \uming and laCQuer war~ 442' 
6 Bamboo products !decoratiVe and utilitY rtems) 46 
7. Grass, leaf and reed and fibre products. mats. pouches, wallets 4601. 4602 
8 Paper mache articles 4823 
9 Textile (handloom products) II1CIU<fmg 50, 58. 

62,63 
10. TeKIRes hand prtnling 50, 52, 54 
11 Zari thread 5605 
12. Carpet, rugs and durrias 57 
13. Textiles hand embroidery 58 
14 Theatre costumes 61, 62.63 



15. Cotr products (incfudfna mats, mattresses) 5705,9404 
16. Leather footwear 6403,6405 
17. Carved stone products (tocluarog statues, statuettes, ftgures of 6802 

animals, writing sets, ashtray, candle stand) 
18. Stones inlay work 6B 
19. Pottery and clay products.tncludmg terracotta 6901, 6909. 6911, 

6912, 6913, 6914 
20, Metal table and k~chon \Vllre (copper, brass ware) 7418 
21. Metal statues, images/statues vases, urns and crosses or the 8306 

type used for decoration of metals of Chapters 73 and 7 4 
22 Metal bldriware 8306 
23. Musical Instruments 92 
24. Horn and bone products 96 
25. Conch shell crafts 96 
26. . Bamboo furniture, cane/Rattan furniture 94 
27 Dons and toYS 9503 
28 Folk paintings, madhubani, patchltra, Raiaslhani mimature 97 

Provided that such persons are avatling the benefit of no\Jfteation No XX/2018 - Integrated Tax. dated 
the _October, 2018, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section 0) 
vide number G.S.R. _ (E), dated the _October, 2018: 

Provided further that the aggregate value of such supplies, to be computed on all India basis, does not 
exceed the amount of aggregate turnover above which a supplier Is liable to be registered in the State or 
Union territory in accordance with sub-section (1) of section 22 of the said Act, read with clause (iii) of the 
Explanation to that sec\Jon. 

2. Such persons mentioned in the preceding paragraph shall obtatn a Permanent Account Number 
and generate an e-way blll in accordance with the provisions of rule 138 of the Jammu and Kashmir 
Goods and Services Tax Rules, 2017 

This notifica\Jon shall come into forcew.eJ. 15~"~ of October, 2018. 

By order of the Government of Jammu & Kashmir. 
Sd/-

(Navin K. Choudhary}, lAS 
Pnnc1pal Secretary to the Government 

Finance Department 
No: ET/EstVGST/119/2017-111 Dated: 29.1t2018 
Copy to the:· 

1. Se<:retary, GST Council, New Deihl. 
1. All Financial Commlsstoners 
l . Pnncipat Resident Commissioner, J&.K Govemment . New Deihl. 
4. Prfnc.lpal Secretilry to Hon'ble Governor. 
S. All Principal Secretanes to Government. 
G. AU Comml~$1onor/Sccrctarii!S to Govcmmcnt 
'J. 0/v/slanol CommiGS!oner. JammuJK<>shmlr. 
a Excise Commossroncr I J&K. 
~ Commissool'ler. Commercial TaltCS, l&.K. 
10. Addotional Comml ssoOncr, Commercial Taxe!$ (Adm) JantmtJ/ ICa~hotllt 
11. Addo!lonal Commtssooner, Commerttill Talte!$ fal!. Planntfl9, J&K. 
12. Pvt. Se<:rotllry to Hon'ble Advtsor (V). 
13. Prestdent Kashmir cnnmber or commerce & Industry, Kashmir 
J4 . Prestdcnt f'edNation of rndustry, Kas/rmlf. 
15. Prcsldant Chilmber or Commerce &. lo<lus\1)', Jamn1u. 



l6. President Industries Association Barl Brahmant/Samba. 
17- President Tax Bar Association, Jammu/Srinagar. 

I l8. General Manager, Government Press Jammu/Kashmir 
19. Private Secretary to Prlndp;~l Secre~ry to Governme nt , Finance Oepartm t. 
20 Government Order me/Stock file/lnch.lrge website. I _ __, 

~ 1'~j;),.11rlr C) 
(Dr.Aa II Farfed) . 

Under Secreta to tlie Government. 


